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SHRIRAM GENERAL INSURANCE COMPANY LIMITED

29.04.2026 (WEDNESDAY)

Microsoft Teams Meeting ID - 488 310 671 504, Passcode - Qn3zq3QS
CAUSE LIST FOR THE PRESITTING RELATING TO THE MACMA CASES OF INSURANCE
COMPANIES AND CRIMINAL CASES ON 29.04.2026 FROM 11.00 A.M. ONWARDS FOR
THE ENSUING NATIONAL LOK ADALAT TO BE HELD ON 09.05.2026 AT THE CHAMBER

OF THE SECRETARY, APHCLSC AT THE SECOND FLOOR

|
}

CATEGOR COUNSEL FOR THE
S.NO. v CASE NO.| YEAR APPELLANT COUNSEL FOR THE RESPODENT
1 MACMA 934 2013 D KODANDARAMI REDDY GUDI SRINIVASU \
2 MACMA 2225 2013 A JAGANNADHA RAO HEMANTH KUMAR VENNA |
3 MACMA 241 2015 GV S KISHORE KUMAR HEMANTH KUMAR VENNA
RAJASEKHAR RAO TSC FOR .
4 MACMA 3214 2017 INTU KKDA HEMANTH KUMAR VENNA
5 MACMA 2005 2018 A K KISHORE REDDY HEMANTH KUMAR VENNA J
6 MACMA 296 2021 D RAVI KIRAN A K KISHORE REDDY J
7 MACMA 441 2021 . A K KISHORE REDDY D RAVI KIRAN J
BAJAJ ALLIANZ GENERAL INSURANCE COMPANY LIMITED J
CATEGOR COUNSEL FOR THE
S.NO. ASE NO.| YEAR
v C ADRELIANT COUNSEL FOR THE RESPODENT
8 MACMA 2411 2016 G SAI NARAYANA RAO AMANCHARLA SATISH BABU
HDEC GENERAL INSURANCE COMPANY LIMITED
CATEGOR COUNSEL FOR THE
S.NO. CASE NO.| YEAR
v APPELLANT COUNSEL FOR THE RESPODENT
9 MACMA 851 2011 | AMANCHARLA SATISH BABU NUTHALAPATI KRISHNA MURTHY
APSRTC
CATEGOR COUNSEL FOR THE
S.NO. CASE NO.| YEAR
¥ APPELLANT COUNSEL FOR THE RESPODENT
ARAVALA RAMA RAO SC FOR
10 | MACMA 435 2017 _
plaeiin TS RAYALU
ICICI LOMBARD GENERAL INSURANCE COMPANY LIMITED
CATEGOR COUNSEL FOR THE
S.NO. CASE NO.| YEAR COUNSEL FOR THE RESPODENT
Y APPELLANT
11 | MACMA 457 2024 GUDI SRINIVASU K PRIDHVI RAJU




IFFCO TOKIO GENERAL INSURANE COMPANY LIMITED
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CATEGOR COUNSEL FOR THE ; | ‘
i OUNSEL FOR T
$.NO ¢ |CASENO.| YEAR APPELLANT u HE RESPODENT
12 | MAcmA | asa | 2021 GUDI SRINIVASU KANITHI HARI KRISHNA
TATA AIG GENERAL INSURANCE COMPANY LIMITED
CATEGOR COUNSEL FOR THE
: COUNSEL FOR THE RESPODENT
S.NO.| 7T | CASENO.| YEAR SOPEULINT
13 | MACMA | 2395 | 2017 | DKODANDARAMIREDDY TV SRI DEVI
CRIMINAL CASES
CATEGOR | oo ] COUNSELFOR THE N
5.NO. CASE NO.| YEAR COUNSEL FOR THE RESPODENT
\ APPELLANT
PUBLIC PROSECUTOR AP (R.1)
14 | CRLRC 1082 | 2014
TURAGA SAI SURYA P RAJESH BABU (R.2)
15 | CRLRC 1547 | 2017 M SHALINI PUBLIC PROSECUTOR AP
16 | CRLRC 1750 | 2017 G VIJAYA SARADHI PUBLIC PROSECUTOR AP
17 | CRLRC 391 | 2018 |  CHCKRISHNA REDDY PUBLIC PROSECUTOR AP
PUBLIC PROSECUTOR AP (R.1)
18 | CRLRC 3202 | 2018 M SOLOMON R
Y M JAYARAM REDDY (R.2)
19 | CRLRC 567 | 2019 S DILIP JAYA RAM PUBLIC PROSECUTOR AP
20 | CRLRC 1300 | 2019 |  CHSHANMUKHA RAO PUBLIC PROSECUTOR AP (R.1)
1374 | 2019 | RAMA MOHAN RAO KOTHA
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